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my intention at all. It has not been 
rightly understood. 

SUi Hem Barua (Gauhati): We want 
your ruling for future guidance whe-
ther we can ask for such reports. 

Mr. Speaker: When it arises next, 
certainly we wilJ decide then. 

Shrl Har! Vishnu Kamath: For the 
present, Sir, will that report be laid 
on the Table? 

Mr. Speaker: Now I completely for-
get what the context at that moment 
was. Only when I refresh my memory 
with all the facts that were before me 
at that moment I can give my ruling. 
How can I remember alI that now? 

Shri Hari Vishnu Kamath: We shall 
bring it up later. 

12.12 hrs. 

CANCELLATION m' SITTINGS OF 
LOK SABHA 

Mr. Speaker: The House will realise 
that (),J F. iday, the 1st JWle, 1962, the 
Minister of Parliamentary Affairs stat-
ed that Government were thinking that 
the current session might conclude on 
the 22nd June, 1962. The Government 
have since conveyed their proposal to 
me and 1 have agreed that the House 
might adjourn sine die on Friday, the 
22nd June, 1962. Sittings of the House 
fixed for the 25th. 26th, 27th, 28th and 
29th June, 1962 have accordingly been 
cancelled. 

12.13 hrs. 

ELECTION TO COMMITTEE 

CENTRAL ADVISORY BOARD OF BIOLOCY 
FOR BOTANICAL SURVEY OF INDIA 
AND ZOOLOCICAL SURVEY OF INDIA 

The Minister Of Scientific Research 
and Cultural Aftalrs (Shri HumayUD 
Kabir): Sir, I beg to move: 

''That in pursuance of P<lragraph 
2 (4) of the Ministry of Scientific 
Research and Cultural Affairs Re-
solution No. F. 14-43I58-S.II, dated 
the 23rd May, 1958, the members 
of the Lok Sabha do proceed to 
elect, in such manner as the Spea-
ker, may direct, two members from 
among themselves to serve as 
members of the Central Advisory 
Board of Biology for Botanical 
Survey of India and Zoological 
Survey of India for a term of three 
years commencing from the date 
of the Gazette Notification notify-
ing the appointments, subject to 
the other provisions of the said 
Resolution," 

Mr. Speaker: The question is: 

"That in pursuance of para-
graph 2 (4) of the Ministry of 
Scientific Research and Cultural 
Affairs Resolution No. F. 14-43158-
S. II, dated the 23rd May, 1958, 
the members of Lok Sabha do 
proceed to elect, in such manner 
as the Speaker may direct, two 
members Jrom among themselves 
to serve as members of the Central 
Advisory Board of Biology for 
Botanical Survey of India and 
Zoological Survey of India for a 
term of three years commoocing 
from the date of the Gazette Noti-
fication notifying the appoint-
ments, subject 10 t.he oth£'r provi-
sions of the said Rt'solution." 

The motion was adopted. 

12.14 hrs. 

DEMANDS FOR GRANTS-Col1td. 

MINIS1HY m' HOME AFFI\II!S-Contd. 

Mr. Speak.er: The House will now 
take up further discussion on th(' 
Demands for Grants under the control 
of the Ministry of Home Affairs. Out 
of 10 hours 4 hours have beeo., taken 
and 6 hours remain. 

Shrl U. M. TrIvedi (Mandsaur): Sir, 
may I make one submission. All of 
us sitting on this side have felt that 


